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cEN TRAL ATMINISTRATIVE TRISUNAL PRINCIPAL BENOH

0.A.NC.840/93 D
Neu Nelhi: this the § 7 cephesies, 1997

HON '8LE MR, S.R.ADIGE , VICE CHAIRMAN (n)

HON 'BLE MRS, .LAKSHTI SyaMmIN ATHAN,MEMBER(I)

1. Shri Manohar Lal,
/o shri Sumar Chand

2, shri Pyare Lal,
§/o shri Khacheroco Ram,
Both Cleaning Jamadars,
Under Looo Foreman,
Northem Railuay, ‘
Saharanpur ceess RApplicentsd,

(By adweate: shri B.S.Mainae)

Yarsus
1. The General Managsr,
‘Northern Railway,
Baroda Housae,

New Delbhi.

2, The Divisional Railway Manager,

Northern Railuway,
State Entry Road,

New Deslhi

3., The Divisional Railway Maghager,
No rtham Rail way,
mbala e oo ses RESponden ts,

(None esppeared ) =~ .

JU OGN EN T
8Y HON'BLE MR, S, R ADIGE, VICE CHAIAIAN (A).

pplicants sesk a direction to respondents

to upgrade the post of Cleaning Jamadar held by

" them from pay scale of R.800=1150 to f.950-1500

with conseguential benefits.

2. " ppplicants cntend that by Railwuy Board's
letter dated 2843.79 ( copy not filed) unskilled
staff were distributed in the ratio of 50: 103 40
with the result that Cleaning Jamadars who wers
in the grade of Rs,200-250(%,800-11%) were

upgraded to f,260=400( .950-1500/=). Theycontend
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that the aforesaid instruction®uwers communicated
to G.M. Northern ilyasy vide letter dated
16.4,79 and uwere implementad by DWs Mo radab ad,
Ferozepur, and other pivisions, but were not

implemen ted in pelhi Division where applicante

7 ;mﬂ mrkingCtill such tims as one of them who

was in Saharanpur came under mbala Division)

3. ppplicants have impleaded Go™M. Northern
railuay, DA1, Northem Railuay, State Entry Road
New Delhi and DR1, Northem Railway, Mmbala as
respondsen ts. Railway Board has not been impleaded
as respondents Impleaded respondents state that
rtisan staff were distributed in ratio of
50=10=40 but therse was no order for upgradation
of the post of Cleaning Jamadar grade Rs.200«250
(s.800=1150) to fs.260=400 (Rs,950-1500). There

was only an order of %0 (M) to upgrade the post
of Cleaning Jmmadar from grade R.200+250 to fs, 260-
400 by raducing equal number of posts on

fitter side, but as change of cl assification

coul d be done only by Railway Board the instructions /
orders of SP0(M) were withdrawm. It is further
submitted that sP0 (M)orders were also implemented
in Moradshad Division regarding upgradation,

but later those orders were withdrawn by Ge.M.

It is submitted that since no grade of Rs.950-1500
has besn sesnctionsd for post of Cleaning Jamadar,
spplicants canot be wpgraded to the said scal es

4, poplicants in rejoinder state that it

is not necessary for Railway Board to sanction
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upgradation, and GMs are competent to frame

rules and upgrade postss

5 aps stated abowe, copy of Railway Board
dated 283.79 relied upon by applic@ts has not
been fileds Respondents too in their reply had
stated that the GM's orders withdrzwing those

of sP0(M) in regard to Moradabad Division wuld
be producaed during hearing but the same was not
produced either, We are therefore handicapped

in z2djudicating this matter in zsence of full

facts and documsnts.

6. However we notice that spplicant had
filed detailed representations to Respondent No.1
which appears to have remained unreplied to.

One such representation is dated 22.8.92
(mnexure=p11). This 0A is therafore disposed of
with a direction to Respondents to examine the
contents of representation dated 22.8.92 and
dispose of the smme by a detailed speaking and
reasoned order within 3 months from the date

of receipt of a oopy of this order, In case as

a result of aforesaid order, the spplicants are
entitled to upgradation of pos:;s they will be
entitled to consequential benefits from the date

of filing of the present 0A, No costse

e % t'A 7
( MRS.LAKSHTI SuaMmINA THAN ) ( s.R. DIG7E'
MMBER(D) VICE CHAIAMAN(A)
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